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LOK SABHA
Wednesday, 14th March, 1956

The Lok Sabha met at Half Past Ten
of the Clock

[MR. SPEAKER in the Chairl

ORAL ANSWERS TO
QUESTIONS

EMPLOYEES STATE INSUARANCE
SCHEME

%682, Shri T. B. Vittal Rao: Will
the Minister of Labour be pleased to
state whether a decision has since
been taken in regard to the liberalisa-
tion of the cash benefits to thosc
suffering from T.B. who are insured
under the Employees State Insurance
Scheme?

The Deputy Minister of
(Shri Abid Ali): No.

Shri T. B. Vittal Rao : May I know
when the recommendation from the
standing committee or the advisory
committee on Employees’ State Insur-
ance was received by the Govern-
ment?

Shri Abid Ali: Last year.

Shri T. B. Vittal Rao : May I know
what are the reasons for not accept-
ing this though the recommendation
was made a year ago?

Shri Abid Ali: I said. the matter
is under consideration. It has not
been decided as yet. It has not been
rejected.

Shri T, B. Vittal Rao : May I know
whether the financial implications
have been worked out if these provi-
sions are liberalised, and if so what
is the amount?
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Shri Abid Ali: It has not been

worked out as yet.

Shri T. B. Vittal Rao : It was stated
tentatively that the Employees™ State
Insurance scheme will be extended to
PEPSU. in the month of April,
1956. May 1 know whether that
schedule will be adhered to?

Shri Abid Ali: At present, the
scheme is to be introduced in Travan-
core-Cochin and Rajasthan. So far
as PEPSU. is concerned, it may
take some time.

INTERNATIONAL RED CROSS
ASSOCIATION

*684. Sardar Hukam Singh: Will
the Minister of Health be pleased to
state :

(a) whether the International Red
Cross have decided to call a meeting
in New Delhi; and

(b) if so, when is this meeting to be
held?

The Minister of Health (Rajkumari
Amrit Kaur): (a) The next Interna-
tional Conference of the Red Cross
will be held in New Delhi.

(b) The dates fixed are from the
let7 January to the 5th February,
1957. .

Sardar Hukam Singh: How is the
agenda of this international confer-
ence drawn up? Is there any body
constituted, executive or otherwise,
which draws up the agenda as to
which subjects are to be discussed?

Rajkumari Amrit Kaor: Yes. The
agenda is drawn up by the League of
Red Cross Societies, their executive
as also the International Commission
and their executive. ‘
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Sardar Hukam Singh: Does the
international body hold its session by
rotation in various countries or is
it left to the international executive?

Rajkomari Amrit Kaur: The inter-
national conferences are held (quad-
rennially) every four years at the in-
vitation of the different countries. A
decision is taken at these annual con-
ferences.

Shrimati Ila Palchoudbhury: May
I know if India has participated in
any of the Red Cross meetings that
have been held in other countries in
recent years?

Rajkomari Amrit Kawr: Of course.
India takes part in these meetings.
The last international conference was
held in Canada and India was pre-
sent there.

Sardar Hukam Singh : What was the
contribution that we had to make to
this international body, if any, and
what was the aid that was given by
this international body to us during
the last year? .

Rajkumari Amrit Kaur: The Red
Cross Societies of all countries help
India or any country enormously
when there are natural disasters of
any kind. We have throughout these
81 years received help worth crores of
rupees form the Red Cross. As far
as India is concerned, India gives
Rs 1} lakhs per annum to both the
Red Crosses, that is, the International
Commission and the League of Red
Cross Societies.

CENTRAL FOOD LABORATORY

*685. Shri Krishnacharya Joshi:
“‘Will the Minister of Health be pleased
to state whether the Central Food
Laboratory has been established at
Calcutta?

The Deputy Minister of Health
(Shrimati Chandrasekhar): Yes.

Shri Krishnacharya Joshi: May I
know whether any analysis of samples

has been undertaken and if so, with
what results ?

Shrimati Chandrasekhar: 1In this
laboratory, a number of samples of
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various food articles relating to offen-
ces under the Food Adulteration Act
are analysed. The number of articles
received is 40. We have analysed 27
samples. There were also some sam-
ples analysed for investigation pur-
poses and they are 23 in number.

Shri Krishnacharya Joshi: May I
know how many experts are working
there and may I know whether any
foreign expert is working ?

Shrimati Chandrasekhar: We have
just started this institute. We have
not got any foreign expert. Only
there is a director and some staff to
assist him.

Shrimati Ila Palchoudhury: Does
this laboratory test in adulteration
cases only or does it also test the
nutritive value of children’s food,
milk, vitamins, nation, etc. ?

Shrimati Chandrasekhar : In answer
to the first question I said that there
were samples in connection with the
Food Adulteration Act to detect
offences and also for investigation
purposes. It is for both purposes.

Shri N. M. Lingam: May I know
if all suspected cases of food adul-
teration are sent to this laboratory,
the only laboratory of its kind or
have the Government in mind the
starting of another laboratory in ano-
ther part of the country?

Shrimati Chandrasekhar : This one
laboratory is quite enough for the
Central Government.





